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" (b) if 10, what .a. the ..... meot; 

(c) tbe detailt or tbe fCherne, initiated by 
tbe Tea Boa rd CO improve processina. blend
ina and pack ina of tea to face world com
petition; and 

(d) how much of the total export in 
1984- 8! ean be attributed to the Tea 
Board? 

THB MINISTER OF COMMERCE 
(SHRI P. SHIV SHANKER): (.) Yes. 
Sir. 

(b) It was rt-Commended that tbe St. Ie 
Governments' Plans In respt"ct of tea should 
be drawn up and executed in consultation 
witb Tea Board. 

(c) Tea Board has recently introduced 
an interest· free loan scheme to enable ex
porters to purchase ind'scnou8 tra pack88ing 
machinery. 1 he Board is considering to 
tntroduce an('lth(T scheme to allow Importrd 
packaging machinery with sucb inter~st-frte 
loan In addition T~a Board i. providlOl 
subsidy (or Nursenes and Demonstration 
plots and is also c('nducting tral"lOg pro
gramme for small arowtrs through UPASI. 

(d) It is not possible to Quantify tbe 
contribution of Tea Board in exports because 
Tea Board·, role is ba~icatly promoticoal. 

Violation of Pr."eution of Insult to 
Nationa. HODour Act, 1971 

2815 SHRI S M. GURADD.: WIJI 
the Minister of HOME AFfAIRS be pleaSC'd .. 
to state : 

(a) wheth~r Government have received 
any tt"port frC'm Sta'e./Union Territories 
reaardtJlI lhe YloltUIOn of Prevtntion of Insult 
to Nadonal Honour Act, 1911 (Section 2) 
durinl the past two years; 

( b) if so. tb. dotl ils tberet'f; and 

(c) whether any penal action bas bccn 
taken againt' the "tot.tors ? 

THE MINISTER,()F HOMB AFfAIRS 
(S. BUfA SINGH): (a) and (b). Joforma· 
tion is beiDl collectod trom aU the Statesl 

Union Territories and will be laid.on the 
TabJe.of the House. Ho"~yor, information 
from some States/Union Territories relatin. 
to the last six months bas already beeo laid 
on the Table of the House. 

(c) Tbe cases are at various staps of 
investigation aDd further Itlal. action. 

Flood lighting of Gol Ou",. at 
Btjapur 

2816. SHRI V. KRISHNA RAO: 
win tbe Minister of TOURISM be pleased 
to state: 

(a) whether Goverrment of Kara.taka 
bl; requc!ted Union Government tar asais
tance (or flood )aghling of Gol Gumbaj at 
B,japuJ and way slde faclhtles at MDI bual; 
and 

(b) if so, there action of Union Govern
ment? 

THE MINISTER OF TOURISM 
(MUFTI MOHO. SYED): (u) Yes, Sir. 

(b) Department of Tourism bas sanction
ed an amount of Rs. t 4.00 lakhs towards 
provisiJo of way aIde facihtles at Mul Basal 
durin8 1986·87, ouf of which an amouRt of 
R~. 5.00 Jakhs has already been released in 
favour of Government of Kamataka u the 
first in~'alment. Tbe proposal of Govern
ment of Karnataka for flood liahtioa of 001 
Gumbaj at Bijapur is under cotlsldcratioD elf 
the Government. 

Export of leather 

28 I j. SHRI V KR1SHNA RAO : Will 
the Minister of COMMERCE be pleased to 
state : 

(8) the foreign ex"bange earoiop from 
export of leather during 1985-86-; 

(b) whether tbese earninas ar. Iitc~Jy to 
increase in 1986-87; and 

(c) the target fixed for export of Jeather 
in 1'86·87? 

THB MINISTER OF COMMER.CB 
(SHRI P. SHIV SHANKER): <a) Expor,s 
or leather and leatber produ~ts chari~ t~'$ .. 




